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(b( Change of nomenclature. 

All the five Frontier Divisiuns of 
NEFA will be known as DistrIct. and 
the word IFrontier' wIll ile oButted. 

. The Political Officers will be kno .... n 
as Deputy Commis.ioncrs Add!. 
Political Officers as Auui. 'Deputy 
Commissioners and As.;.;istant PuhLical 
Officers as Assistant Comm.tSsioncrs 
l'e.sPl'Ctively. 

This proposal has not yet tin.1l7 
been ~ o e  

(c) NEFA Police. 

The proposal is under actlvlo! Con-
II deration. 

Sapra CommJltee Repert 

r Shrl Rem Ba ..... : 
1 Shrl D. C. Sharma: 

173. i Shri C. K. Bhattacharna: 
I Shrl 1I<>da: 
l Shrl B. 8& ..... : 

Will the Minister of Edacatlon be 
pleased to state: 

(a) whether Government have con-
lidered the recommendations ot the 
Sapru Committee to bring Education 
on the Concurrent List; 

(b) it so, whether Government oon-
IlUlted the State Government:; In this 
regard; llid 

(c) the reaction 01 the State GOY-
erwnents to the proposal? 

The Minister of Education CShrl M. 
C. Chalrla): (a) to (c). The recom-
mendation of the Sapru Com:ruUee to 
bring Education in the ConcUITeul 
List was referred to the SU:te Uov-
ernments and replies fro;n eigllt of 
t.hem have been rcceived so rar. Tile 
reaction of thE"se Governments to t ~ 

proposal is not favourable. 

Car/Scooter Therts In Deihl 

r !lhrl R. S. Pande,.: 
I IIhrl M. L. Dwlyedl: Shrl S. C. Samanla: 
I Shri 8ubodh 11&l13li1 

nl. I 8hrl Yashpal SInrh: 

L Shri D. C. Sbarma: 

I Shri Prakash Vir Shastri: Shrl Jacdev Slnrh Siddhaatt: 

l Shrl lIukam ChaDd Kachhaval,.a: 
Shri Heds: 

Will the Minister of lIome Airalft 
be pleased to state: 

Ca) whether there has been an ab-
nonnal increase in cases of lifting at 
cars and acooters in Deihl durin& the 
last two ;Y"""; 

(b) the number ot cars and scootera 
stolen during the last two years and 
the number of those recovered; and 

(c) the steps taken by Government 
In the matter? 

The Deputy Minister In the Minis-
try of lIome Airairs ,Shr. L. N. 
M1shra): (a) While there i3 a slight 
increase in the number of casc:-. of 
lifting of cars, scooter thefts have 
gone up considerably during Ig65. 

(b) and (c). A statement is iaid 
on the Table of hIe House. [Placed 
in Libra",. See No. LT-4541/651. 

Pak. Spy In DeIhl 

175 Shrl Hari VI.hnll KaDLltn: Will 
the Minister of Honle i~ be 
pleased to refer to the Yeply g,,'\--en to 
Slarrl'll Question No. llUO on tile 5th 
May, 1965 regarding i t~  ~y 

Ring in Delhi and state: 

(a) the stage at which the trial at 
Ihe two accused has reached; and 

(b) the reasons for not prosecutin&' 
them under the Delence of India Act 
and Rules made thereunder' 

The Deputy MinL,ter In the :.Imt.-
try 01 Rome Affairs (Shrl L. :C. 
Mlshra): (a) Committal proLeeding. 
have et~  initiated in ~ e C,:"Ilrt of 
Additional District Magistrat", l)eJl>l 

and are in progress. 

(b) The two accused r~ ~ 

prosecuted under the Officidl s...'Cret. 




